
121 Wt&U* A*sw*rt ASADHA 11, 1893 (SAKA) Writon Atuwm  122

mmx *ft ^ r t f t  ftwr
$ ;  a ftr

(*r) 1971-72 if «rrsr m
VWRntf fa^TT STTffT t  ’

ftpff tf TTW MW(I %o
«HTo ir fc r ) : (w) 31 1971 ^
397.73

(*) fWrtr 1968-69 *  18.13 
TO? 1969-70 $T 19.46 *r*t? 
*<Ttr afK 1970-71 $ 1 9 .4 5 * * ^  WT 
wn^r % isr 3R[ f f t r  tttt i

(*r) t o  19*59 ŵrs w r  arm *
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C oostnictioa of an  Aerodrome near 
P injore In H aryana

3785. SHHl M. SATYANARAYAN RA O : 
Will the Minister of TOURISM AND CIVIL 
AVIATION be pleaied to state :

(a) whether an aerodrome is proposed to 
be constructed near Pinjore in Haryana for 
tourists ;

(b) if so, whether the Haryana Government 
has approached the Centre for financial assis
tance in this connection ;

(c) if so, the amount of assistance asked for ;

(d) the reaction of Government thereto ; 
and

(e) when the aerodrome is likely to be
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completed ?

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (DR* SAROJINI MAHISHI) i 
(*) The Adviser, Civil Aviation, Haryana, 
requested DGCA in May 1971 to depute an 
officer to inspect a site near village Majri on 
Fiajorc-Nalagarh Road, for construction of a 
civil aerodrome at the State Government’s cost, 
to meet the requirements of Chandigarh as well 
as the Moral hills which is an area being deve
loped by the Haryana Government for attrac
ting tourists. The DGCA has called for a plan 
of the site and certain other documents from 
the Adviser, Civil Aviation, Haryana.

(b) No* Sir.

(c) to (c). Does not arise.

Premrwatfton o f heritage o f Mahatma 
Gandhi, Pandit Jawaharia! Nehru and 

Netaji Sobhaa Chandra Bose

378$ : SHRI SAMAR GUHA : Will the 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state ;

(a) the steps taken by his Ministry to pre
serve the heritage of Mahatma Gandhi and 
Pandit Jawaharia] Nehru and show honour to 
their contributions to the country ,

(b) the quantum of expenditure incurred 
for the implementation of such steps ; and

(c) the nature and extent of expenditure 
incurred for the same purpose in honour of 
Netaji Subhas Chandra Bose ?

THE MINISTER OF EDUCATION AND 
SOCIAL WELFARE AND MINISTER OF 
DEPARTMENT OF CULTURE (SHRI 
SIDDHAR THA SHANKAR RAY): (a) to (c). 
The information is being collected.

Evasion o f Income Tsnc by Film  Star*

3787. SHRI PRABODH CHANDRA: Will 
the Minister of FINANCE be pleased to sta te ;

(») whether many film stars accept much 
more than the amount shown in their contracts 
and thereby evade payment of income-tax on 
*odk amountsj iod

(b) if so, the steps Government have taken 
to stop the practice of accepting black money?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K* R. 
GANESH): (a) and (b). A number of instances 
of the receipt of black money by film stars have 
come to the notice of the Government. Wherever 
circumstances justify searches are undertaken 
to unearth the receipt of black money by film 
stars. Apart from the above, the Government 
has appointed the Direct Taxes Enquiry Com
mittee to go into the larger question of circula
tion of black money, An interim report has 
been submitted by the Committee, which is 
under the cosideration of the Government.

Cultivation o f Optaun In Shahjahanpur
(V . P.j

3788. SHRI JITENDRA PRASAD : Will 
the Minister of FINANCE be pleased to state :

(a) whether Shahjahanpur in Uttar Pradesh 
was an opium growing area,

(b) if so, thr reasons for stopping the cul
tivation of opium in that District;

(c) whether there is any proposal under 
consideration of Government to survey the area 
again and declare it fit for opium cultivation ; 
and

(d) what are the conditions for declaring a 
particular area fit for opium cultivation ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH): (a) Yes, Sir. Sbalyahanpur in 
Uttar Pradesh was an opium growing area till 
30th September,, 1969.

(b) Cultivation of opium poppy was stop
ped In Shahjahanpur district in  consultation 
with the Government at Uttar Pradesh with 
effect from 1st October, 1969 mainly due to 
the reasons given below $■—*

(i) the average yield of opium tendered by 
the frmnesa was low as compared 
to* other are** ; and

(ii) the cultivation of opium poppy was 
sparse and i* was administratively diffl*




